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THE DEPUTY MINISTER IN THE
MINISTRY oF TRANSPORT (SHRI AHMED
MOHIUDDIN): (a) Government of India have
no information.

Written Answers

(b) Does not arise. It may be added that the
question of India's permission would arise
only if the proposed service would overfly
India.

POSTAL STAMPS IN MEMORY OF NEFA AND
LADAKH HEROES

390. SHRI SITARAM JAIPURIA: Will the
Minister of LAW be pleased to state:

(a) whether tlsere is any proposal to issue
postal stamps in the memory of NEFA and
Ladakh heroes; and

(b) ifso, the details of the proposal?

THE DEPUTY MINISTER m THE
DEPARTMENT ofF POSTS AnD TELE-
GRAPHS (SHRI B. BHAGAVATI) : (a) No, Sir.

(b) Does not arise.
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POSTS AND TELEGRAPHS DEPARTMENT

391. SHRI RAM SAHAI: Will the Minister|
of LAW be pleased to state whether the
appointments of the twenty circle welfare
officers, as re-
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commended by the Welfare Board of the
Posts and Telegraphs Department, have been
made; if not, the reason therefor and whether
the present seven posts on which the officers
are already working, have been merged into
these twenty posts?]

to Questions
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t{{THE DEPUTY MINISTER IN THE
DEPARTMENT ofF POSTS AND TELE-
GRAPHS (SHRI B. BHAGAVATI). Out of the
twenty posts of Welfare Officers in Circle and
Administrative offices (excluding four in
industrial establishments) in the P. and T.
Department, eighteen are already filled up and
the question of filling up the remaining two
posts is already receiving attention. These
twenty posts include seven which existed
earlier than August 1961—the additional 13
having been sanctioned in August, 1961.]

INTRODUCTION OP CARAVELLE JET SERVICE

392. SHrRI SURJIT SINGH ATWAL: Will
the Minister of TRANSPORT be pleased to
state:

(a) whether it Is a fact that the Indian
Airlines Corporation will be introducing the
first Caravelle jet service by the middle of
December, 1963; and

(b) if so, on -which routes it will be
operating?
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English translation.



2595 Written Answers

IHE DEPUTY MINISTER 1IN THE
MINISTRY oF TRANSPORT (SHRI AHMED
MOHIUDDIN) : (a) and (b) The first of the three
Caravelle jet aircraft on order, is due to be
received in India by the middle of December,
1963 and the Indian Airlines expect to press it
into service on the Delhi-Bombay route in
January, 1964.

Caravelle services are expected to be
introduced on the Delhi-Calcutta, Bombay-
Calcutta, Delhi-Madras and Bombay-Madras
sectors in February, 1964.

fSUGGESTIONS BY SCIENTISTS ON IRRIGA-

TION FACILITIES IN LADAKH

280. SHRI R. S. KHANDEKAR; WiU the
Minister of FOOD AND AGRICULTURI be
pleased to state;

(a) whether it is a fact that the group of
scientists who recently visited Ladakh made
some valuable suggestions regarding
irrigation facilities in that area; and

(b) if so, what action is being taken on the
recommendations?

THE MINISTER ofF STATE IN THF
MINISTRY ofF FOOD AND AGRICULTURE
(SHRI RAM SUBHAG SINGH): (a) Yes.

(b) The recommendations are under
consideration of the Government of India.

12 NOON
PAPERS LAID ON THE TABLE

(i) ANNUAL REPORT AND ACCOUNTS (1962)
OF THE MOGUL Low LIMITED AND
AUDITORS' REPORT THEREON.

(ii) ANNUAL REPORT AND ACCOUNTS (1962-
63) OF THE SHIPPING CORPORATION OF
INDIA LIMITED, BOMBAY AND AUDITORS'
REPORT THEREON

THE MINISTER ofF SHIPPING IN THH

[9 DEC.

1963 ] to Questions 2596

on the Table, under sub-section (1) of section
619-A of the Companies Act, 1956, a copy
each of the following papers: —

(1) Annual Report and Accounts of the
Mogul Line Limited, Bombay, for
the year ended the 31st December,
1962, together with the Auditors'
Report on the Accounts. [Placed in
Library. See No. LT-1989/63].

(ii) Thirteenth Annual

Accounts  of  the Shipping

Corporation of India Limited,

Bombay, for the year 1962-63,

together with the Auditors' Report

on the Accounts. [Placed in Library.

See No. LT-1990/63].

Report and

LEAVE OF ABSENCE TO SHRI TARA
SHANKAR BANERJEE

MR. CHAIRMAN: I have to inform
Members that the following letter dated the
2nd December, 1963, has been received from
Shri Tara Shankar Banerjee:—

'T am a chronic patient of hypertension
and suffer from quick fluctuation of blood
pressure. I had two previous coronary
attacks due to this. And since October last,
1 have again become a victim of it. As such
I have no other alternative than to approach
you for leave for being absent from the
current session of the Rajya Sabha.
Considering my physical condition I seek
the permission of your respected self and of
the House to kindly grant me leave for

being absent from the present session and
oblige."

MINISTRY oF TRANSPORT (SHrRr Ra
BAHADUR) : Sir, I beg to lay

tTransferred from the 3rd December, 1963.

Is it the pleasure of the House that
permission be granted to Shri Tara Shankar
Banerjee for remaining



